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Hospital, New Delhi. On establishment of this Center, data on the type of injury,
profile of the injured, etc, will be made available to further strengthen the prevention
and management of road traffic injuries.

(d) and (¢) Under the above mentioned scheme, there are four levels of Trauma Care
Facilities; with Level I'V trauma care being provided by mobile ambulances provided
through contractors of National Highway Authority of India or by Department of Road
Transport and Highways to the States. The remaining three levels to be established in
the existing Medical Colleges and District/Taluk Hospitals as follows:

Level III — in the District/Tehsil Hospitals with capacity of 100-200 beds.
Level IT — in Medical Colleges with Hospitals with 300-500 beds.

Level I — in Apex Medical Institutes and Hospitals. Department of Health and
Family Welfare is not supporting establishment of stand alone trauma care facilities.

Denial of treatment facilities to smart card holders by private hospitals

$2212. DR. BHUSHAN LAL JANGDE: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether it is a fact that poor patients are not getting treatment in private
hospitals through smart cards; and

(b) whether Government proposes to take action against doctors and employees
of Government hospitals who direct patients to buy medicines from chemists citing
non-efficacy of medicines from Government hospitals?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASHNADDA): (a) Ministry of Labour & Employment have informed that under
the Scheme of Ministry of Labour & Employment, Rashtriya Swasthya Bima Yojana
(RSBY), three tiers of grievance redressal committees have been set up at District,
State and National level to look into complaints and grievances of the stakeholders
including the RSBY beneficiaries. Ministry of Labour & Employment have informed
that no complaint from patients in regard to not getting treatment in private hospitals
through smart card has been received by the National Grievance Redressal Committee
set up.

(b) In so far as three Central Government Hospitals in Delhi viz. Safdarjung
Hospital, Dr. Ram Manohar Lohia Hospital and Lady Hardinge Medical College and

T Original notice of the question was received in Hindi.
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associated Hospitals are concerned, no complaints has been received till date and
medicines contained in the hospitals OPD formulary are distributed free from the OPD
Pharmacy. All medicines required for admitted patients are provided free.

Stopping of cashless facility by empanelled hospitals

2213. SHRI PARVEZ HASHMI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government has received complaints that certain CGHS empanelled
hospitals have stopped providing cashless facility to the CGHS beneficiaries owing to
their huge amount of bills pending for payment;

(b) if so, the details thereof and the reasons for their pendency along with
the action taken/being taken by Government for clearance of the bills at the carliest;
and

(c) the amount spent on major illnesses of CGHS patients during each of the
last three years and the current year, State/ Union Territory-wise including Delhi?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) As per reports received from the field, Grant
Medical Foundation, Pune has restricted the cashless facilities to serious/emergency
cases only. Another hospital in Ranchi ‘Shree Jagannath Hospital and Research Centre’
which was empanelled recently on 17/11/2014 had earlier stopped this facility but has
subsequently resumed it.

The reason for pendency of payment of hospital bills is insufficient balance of
funds available with UTI-ITSL (Bill Clearing Agency). CGHS recoups funds to UTI-
ITSL. There was delay in recoupment due to technical reasons. However, efforts are
being made to recoup the funds to UTI-ITSL to avoid pendency.

(¢) No record of discase wise expenditure is maintained.
Achieving of MDG targets

2214. SHRI DEVENDER GOUD T.: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the details of each of the Millennium Development Goals (MDGs) that
India mandated to achieve before 2015;

(b) whether India is going to achieve all the MDGs by 2015; and



